| TEM NO. 19 COURT NO. 4 SECTION |11
SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (C)...CC No(s).18883/2016
(Arising out of inpugned final judgnent and order dated 27/10/2015
in CMAP  No. 777/ 2015 passed by t he Hi gh Court of Judi cature

Al | ahabad)

STATE OF UP & OTHERS Petitioner(s)
VERSUS

BHARTI Al RTEL LTD & ANOTHER Respondent ( s)

(with appln. (s) for c/delay in filing SLP and office report)
Date : 06/02/2017 This petition was called on for hearing today.
CORAM :

HON&#39; BLE MR JUSTI CE RANJAN GOGO

HON&#39; BLE MR JUSTI CE ASHOK BHUSHAN
For Petitioner(s) M. Pawanshree Agrawal, Adv.
M. Raj eev Kumar Dubey, Adv.

For M. Ravi Prakash Mehrotra, Adv.

For Respondent (s)
UPON hearing the counsel the Court nmade the follow ng
ORDER
Heard the | earned counsel for the petitioner
and perused the relevant material .
Application for exemption from filing
official translation is allowed.
| ssue notice on t he application for
condonati on of del ay as wel | as on t he speci al
| eave petition.
(Neetu Khaj uria)
Court Master (Asha Soni)
Court Master

at



